
GOVERNMENT OF INDIA
MTNISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

RAJYA SABHA
UNSTARRED QUESTTON NO. 1796

TO BE ANSWERED ON 04rrl AUGUST,2026

STORING CAPACITY OF FCI GRANARIES/GODOWNS

1796 SHRI SATNAM SINGH SANDHU:

Will the Minister of Consumer Affiirs, Food and Public Distribution be pleased to state

(a) the details on the storing capacity of FCI granaries/godowns across the country, State-wise;

(b) the assistance provided by the Ministry/FCl to Punjab in considering advance lifting in other
States to ensure evacuation of Rice and Wheat grains from Punjab; and

(c) the steps taken by the Ministry to increase storage capacity in granaries during the past five
years?

ANSWER
MTNISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS,

FOOD & PUBLIC DISTRIBUTION
(SHRIMATI NIMUBEN JAYANTIBHAI BAMBHANIYA)

(a): The Food Corporation of India (FCI) has a total storage capacity of 522.51 LMT for
storage of foodgrains under the Central Pool [501.00LMT Covered (Owned + Hired) + 21.51

LMT Covered & Plinth]. Other than this, the total storage capacity available with State agencies

is 466.19 LMT. State-wise details are attached at Annexure-A.

(b): Regarding advance lifting of foodgrains, this Department has issued directions to all
States/UTs including Punjab, and FCI to lift the foodgrains allocated under NFSA up to October

2026 in advance. The decision has been taken considering the monsoon season and the

consequent storage & Iogistical challenges expected to be faced by States/UTs.

(c): The Department continuously assesses and monitors the storage capacity and based on
the storage gap assessment, storage capacities are created/hired, through following schemes:

1. Private Entrepreneurs Guarantee (PEG) Scheme
2. Central Sector Scheme (CSS) "Storage & Godowns" (Focus on NE) (culminated on

31.03.202s)
3. Hiring of godown from Central Warehousing Corporation/State Warehousing

Corporations/State Agencies
4. Private Warehousing Scheme (PWS)



5. Creation of godown under Asset Monetization

6. Construction of SILOs under Public Private Partner-ship (PPP) mode
7. Modified PEG scheme for NE & Hilly states with longer guarantee period of 15

years
8. CAP Hiring Scheme
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Annexure-A

Statcment referrcd to in rcply to Part (a) of Unstarred Question No. 1796 in the Rajya Sabha on 04.08.2026.
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